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- THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI
CHANDRA SHEKHAR SINGH): (a)
Yes, Sir. A Seminar on ‘Project Man-
agement in Power Sector’, sponsored by
the National Council of Power Utilities
was held on 8th & 9th November, 1982,
at New Delhi.

(b) and (¢). 1In his Address in this
Seminar, the Minister of State for Energy
had inter-alia suggested that the National
Council of Power Utilities should comsi-
der constituting task forces of eminent
power engineers and management ex-
perts with responsibility for identifying
the technical and managerial shortcom-
ings in the power sector and advising the
State Electricity Boards and Power Utili-
ties on ways and means for overcom-
ing these.

Action on the above suggestion is re-
quired to be takem by the National
Council of Power Ultilities.

DR. SUBRAMANIAM SWAMY: Sir,
I would like to know one thing from the
hon. Minister. The very serious power
situation in the country is the making of
this Government (Interruptions). It is
mostly because of this Goévernment.

For example, the cost overuns are
running from 80 per cent to 600 per cent;
the time overruns are running from 80
months to 96 months, In this Conference,
the semior Minister, Shri P. Shiv Shankar
has gone on record to say that the addi-
tional power capacity being created will
be only marginal,

In view of this admitted failure, I
would like to know from him as to what
are the main recommendations of this
Conference? This s a ‘Government spon-
sored- body. May be, this is an all-India Or-
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ganisation or whatever it may be. But, it
is headed by Mr. Tata Rao who happens
to be the head of a State Electricity
Board. This is a new body which has been
inaugurated. And so, thereis some moral
commitment. Therefore, I want to know
as to what the main recommendations of
this Conference were; and since the con-
ference was in November which portions

of the recommendations were implement«
ed. ¢

SHRI CHANDRA SHEKHAR,
SINGH: Sir, I am sorry to say that for
the present situation Dr. Subramaniamy
Swamy should take upon himself the res-
ponsibility of his very notable contribu-
tion of the three years period, As far this
Seminar, this was not a governmental
Seminar. It was a non-governmental
body which organised this Seminar but
that does not mean that necessary im-
portance to the recommendations of this
Seminar should not be given. The recom-
mendations of the Seminar have not
reached ug formally as yet..

DR. SUBRAMANIAM SWAMY: Sir,
the conference was in November,

SHRI CHANDRA SHEKHAR SINGH:
But the Seminar constituted a sub-com .
mitlec consisting of Dr, N Tata Ruao, Shri
A, K. Saha and Shri Srivastava to fina-
mittee consisting of Dr. N. Tata Rao, Shri
nar. They are already perhaps taking
steps tosend themtousbut in course of
reply to this question we tried to get some-
thing from them and we have received
the major recommendations of the Semi-
nar which relate to some suggestions in
the critical area of project management.
Since we agree that this is a weak area
we would certainly like suggestions from
any quarter but in the background of
your notable contribution I would not
dare to invite suggestions from Dr. Sub-
ramaniam Swamy. We would like to avail
of the expertise and experience of any-
one concerning with this. Inthe project
management of power sector, certain r¢-
commendations were already in the pro-
cess of implementation because the sugges-
tiens had already got the. attention of the
Central Electricity Authority, Some sug-
gestions are to be considered by the CEA,
some by the State Governmentsand some
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by the Government of India amd we are
in the precess of considering the relevant
parts of |heisuggestlons

DR. SUBRAMANIAM SWAMY: Sir,
in view of the fact that the recommenda-
tions reached the Government only after
I sent the Question in March, about a
conference in November attended by the
Minister, I think, the Minister should
me. These are major recommendations
tions would be laid on the Table of the
House,

SHRI CHANDRA SHEKHAR SINGH:
Sir, the recommendations are here with
me. These are major recommendations
and . the hon. Member is interested I
would send a copy of the same to him, I
can even read.

Major recommendations for action by
National Council of Power Ulilities:

1. National Council of Power utili-
ties must evolve national stand-
ards for execution time and cost
estimates in respect of thermal
projects and to the extent possi-
ble of Hydel projects so that some
uniformity is observed through-
out the country, etc.

2. National Council of Power Utili-
ties should effectively coordinate
the individual efforts being made
by power utilities in the fields of
training research and develop-
ment, upgrading of technology,
quality control, developing pro-
ject management systems, etc.

3. NCPU may go into the question
of providing incentives to the per-
sonnel responsible for project exe-
cution during construction stage
to motivate them to take necessary
interest for the timely completion
of power projects.

4, NCPU should set up data bank
and evolve data collection system
in respect of equipment suppliers,
contractor’s performance, gxecu-
tion problems, execution time,
engineering data, project cost etc.

5. NCPU must take necessafy action
for focussing the problems being
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experienced by power utilised by
improper  supply of equipment,
materials by Indian suppliers and
evolve constructive solutions to
tackle these problems, z

Then there are some actions to be taken
by Power Utilities and also the State
Governments and the Government of
India, It is a long list and for your bene-
fit T will request them to send a copy of
these recommendations to the hon. Mem-
ber.

DR. SUBRAMANIAM SWAMY: Sir,
although I consider the Government very
incompetent but I consider this Minister
very competent. I have nothing against
him. My second question is this: Is if a
fact that the Chairman of the NCPU,
Mr. Tata Rao, in the presence of the
hon. Minister, made a blistering attack
on the set up for Power in the country?
He said that we have copied blindly the
Electricity Supply Act of the United
Kingdom_ which = is not valid for our
country: and keeping Power on the Con-
current List. He made a confession on
which 1 want Government’s reaction. He
said, there should be uniform tariff rates
all over the country: and that transmission
should be done through D. C. lines. May
I know whether it is a fact?

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR): There are two as-
pects of the question: one is with refer-
ence to electricity being in the concurrent
list. but to be in the Union list. He did
say that but I don’t know whether he has

changed his view now.

DR. SUBRAMANIAM SWAMY: After
you threatened with dismissal. .

SHRI P. SHIV SHANKAR: No, no.
Where is the question of dismissal? Per-
haps you do not know anything about
his tenure or his term of office. When ig-
norance is bliss it is folly to be wise!
That is one aspect of it; he did say that
electricity should be removed from the
concurrent list and should be included
in the Union list. But, Sir, sometime back
when my predecessor was taking the
meeting of the various  Ministers of
Power I think there was hardly a voice
in favour of it. But this is a moot point.
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Such . important things cannot be settled
on the basis of what the Chairman of the
Utility Committee voices as his own views:

The second part of it is on the guestion
of tariffs. Though it was said that there
should be uniform tariff rate—I also per-
sonally feel that it should be so particul-
arly when it is supplied to other States—
when it comes to a question of practice,
these who air their views in public, when
it comes upon them, observe them in its
breach. I am sorry to say this.

DR. SUBRAMANIAM SWAMY: Why
don‘t you enforce it as the Central Gov-
ernment?

SHRI SATYENDRA NARAYAN
SINHA: . The Minister hag read out a
long list of recommendations. He should
have laid it on the Table of the House
s0 that we could have studied them and
put our questions.

However, in view of the importanc, of
Energy for industrial and agricultural
development is it not the anxiety. of the
‘Government to ensure that the recom-
mendations are implemented early? Se-
condly, is it a fact that the Chairman of
the Council had stated that the State Gov-
ernment should reimburse the los of State
Electricity Board on rural electrification?
What is the Government’s reaction there-
to? : 'f!

SHRI CHANDRA SHEKHAR SINGH:
Government shares the concern of the
hon. Member and the House, to bring
about every possible improvement in the
power situation, and adopt measures to
effect improvements, as per the recom-
mendations of this particular seminar. I
would assure the hon. Member thai these
are very well taken; all these recommenda-
tiong will be considered on their :merits.
In fact the Central Electricity Authority
has been doing this very exercise on its
own and as the body responsible in this
particular matter, it has to carry out the
task, and it is well on its job. It is dis-
charging its responsibility.

The recommendations of this Seminar-—
as of other seminars held by other organi-
tations—are being considered by the
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G B and by the Ministry and we

shall certainly adopt the relevam recom-
mendations.

DR. SUBRAMANIAM SWAMY: What

about reimbursement?

SHRI CHANDRA SHEKHAR SINGH:
As for rc:mburscment this is a question
which we cannot declde on our own, We
have to take into confidence the State
Government. We certainly  provide fin-
ances ‘for the Rural Electrification Pro-
gramme. But there are certain losses
which the Electricity Boards Tncur on this
account and there is a suggestion that the
State Governments should relmburse the
losses incurred because of the rural elec-
trification programme. This is a recom-
mendation which we cannot adopt and
decide on our own,Z We will have to take
into consideration the views of the State
Governments and we shall in future, take

the views of the State Governments on
this particular issue.

DR. SUBRAMANIAM SWAMY:
When are you going to do this?

SHR1 CHANDRA SHEKHAR SINGH:
We will certainly try to expedite this
process as soon as possible,

SHRI KRISHNA CHANDRA HAL-
DER: 1 would like to draw the attention
of the hon. Minister to part (b) of the
question in regard to the appointment of
the Sub-Committee which will look into the
system and the technical loopholes. I
would like to know whether any Sub--
Committee has been formed to study the
technical Joopholes of the different thermal
power stations and what are the reasons
for repeated break down in different ther-
mal power stations? Is it not due to faul-
ty machines supplied by the BHEL to
Santhaldihi, Bandal and Thalcher and
other power stations? What are the re-
medial measures proposed by the Semi-
nar and what remedial measures are you
going to take to stop the repeated break-
down in different thermal power stations?

SHRI CHANDRA SHEKHAR SINGH:
The Sub-Committee referred to by the
hon. Member in his question is a diffe-
rent Sub-Committee. As I was replying to
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the Supplementary put by Dr. Subrama-
niam Swamy, this Sub-Committee was
constituted for the purpose of finalising
the recommendations of the Semimar. But
in any case, we are well aware of the
design deficiencies and the problems which
these power stations are facing. We can-
not outright condemn the BHEL because
they have to start production of these
equipments, At the initial stages, they are
most likely to face some of the problems.
But they are trying their best aid they
have sucetded im overcoming these diffi-
culties. A;; years go by, there will certain-
ly be a d:finite improvement in the per-
formance of the BHEL units. Now, about
the question of Santhaldihi, Bandal and
Thalcher 2nd some other power stations,
these deficiencies have been identified.
There i a continous inter-action  bet-
ween the (_EA and the power Stations of
the BHEL, and the BHEL is responding to
the suggesiions for removing the design
deficiencies and improving the perform-
ance. There are other reasons also which
1 do not wamt to narrate on this occasion.
But, certainly, the design deficiencies to
which the hon. Member has referred are
very much in our view and we are trying
to inprove them as best as we can.
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SHRI NAWAL KISHORE SHARMA:
It is a motivated propaganda by an inte-
rested party. Why don’t you say that?
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